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SLP(C) No. 9342 OF 2003

| TEM No. 47 Court No. 7 SECTI ON XI A
AN MATTER
SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (G vil) No.9342/2003

(From the judgenent and order dated 18/01/2002 in WA 1220/2000
of The H GH COURT OF KERALA AT ERNAKULAM

SECRETARY, G C.D. A Petitioner (s)
VERSUS
PRAKRI TH NI RVAN PVT. LTD. & ANR Respondent (s)

(Wth appln(s). for c/delay in filing SLP and office report)

Date : 23/02/2004 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE SH VARAJ V. PATIL
HON BLE MR JUSTICE D.M DHARMADHI KARI

For Petitioner (s)M. C.S. Vaidyanathan, Sr. Adv.
M. Sudarsh Menon, Adv.
M. Karunakar Rath, Adv.
M. Bharat Swaroop Sharnm, Adv.

For Respondent (s)M. G L. Sanghi, Sr. Adv.
M. T.V. Ratnam Adv.
M. K Subba Rao, Adv.
Ms. O S.G Prasuna, Adv.

M. C. S. Vaidyanat han, Sr. Adv.
Sudar sh Menon, Adv.
Kar unakar Rat h, Adv.
Bhar at Swar oop Shar nma, Adv.

Ss=

UPON hearing counsel the Court made the follow ng
ORDER

List the petition on 15th March, 2004.

[ T.1. Rajput ][ Shelly Sengupta ]
Court Master Court Master



